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REPORT 

I, the Chairman of the Committee on Government Assurances, having 
been authorised by the Committee to present the report on their behalf, pre- 
sent this Sccond Report of the Committee. 

Sittings of the Committee 

2. After the presentation of their First Report (Second Lok Sabha) 
on the 9th Alay, 1958. the Ccmmittee held 16 sittings (namely, on the 30th 
August, 1958; 24th Scptcmker, rg$; 15th Dcccmber, 1958; 31st March, 
1959; 4th Alay. 1959; 7th hlay, 1959; r i th  August, 1959; I rth September, 
1959; 2nd I)cccmbcr, 1959; 16th h l a r ~ h .  196c;25th April, 1960; 30th 
August, 1960; 29th AIarch, I 961 ; 6th Scptcmber. I N I ;  6th Decembrr, 1961 
and 28th March, 19621. At these sittings, the Committee considered thc 
nature and extent of implcmentation of a numbcr of assurances and also 
reviewd pending assurances pertaining to Second Lok Sabha. T h e  
relevant h4inutcs of the sitting\ of the Committee wtre laid on the Table 
of the House from time to tlme. 

,p ' Assurances remaining pending on the dissolution of the 
Second Lok Sabha 

3. In view of the fict that the Second Lok Sahha was to be dissolved 
shortly and a new House ttas to comc into being, thc Committee considered 
at their sitting held on 6th Lkccmber. 1961. the procedure that was to be 
adopted wkh respect to the assurances pending implemen~ation. 

Rule 285 of the Rules crf Procedure and Conduct of Business in Lok 
Sabha lays down that ts hcn a Parliamentary Committee is unable to complete 
its work bcforc the dissolution of the Housc it might report to the House 
accordingly so thnt its report and recommendations be made available to the 
new Committce for further action thereon. 

In the light of this rulc the Committee decided to select from amongst 
the pending assuronccs such of them as wcrc of a substantid character and of 
considerable public importimcc and inccqwratc them in their report so as to 
enable the successor Committee of thc ncw House to pursue them. 

Accordingly thc Committee hove selected certain specific assurances 
out of those given during the First to Fourteenth Session. of the Sccond 
Lok Sabha as listed in the Appendix nnd recummend that these may be 
implemented by Government. 



Such of the assurances included in the Apjxndix as arc implemented 
after the last sitting of the Committee and before the termination of the 
current session will not be taken into account by the next Committee. 

The Committee further recommend that such of the assurances pertain- 
ing to the Fifteenth Session as are not fulfilled before the current session 
terminates as also all the assurances given during the current session may be 
implemented by the Government e 

Out of 4323 assurances given 6j the Ministers from the First to Fifteenth 
sessions of the Second Lok Sabha. as many as 4108 have been implemented 
upto 24th hlarch, 1962. It is expected that another batch of statements 
containing fu'filled assurances will be laid on the Table on the 30th March. 
1962. This indicates that more than 95 pcr cent of the assurances have 
been fulfilled upto 24th hlarch. 1962 and still more will be fulfilled before 
the termination of the current session. Such a large percentage of fulfilled 
assurances reflects credit upon the Government and specially the Minister 
of Parliamentary Affairs and his Department whose efforts have achieved 
this remarkable result. The Committee appreciate their performance. 

NEW DELHI; 
The 29th March, 1962. 

THAKUR DAS BHARGAVA, 
Chairman. 

Commtrtce on Gornnmenr As.wancss 



APPENDIX 

(See para 3 j 

Statement o j  Pending A~suranccs 
. - 

S. No. Date and reference Subject Promisc madc 

.Minictrv of Health 

I Unstarred Question No. Asking what is the number 
1757 datcd the 10th of doctors who are going 
September, 1958 by to be confirmed at the 
Shri Sadhu Ram. initial constitution of thc 

Cmtrsl 1Ie~l th Service. 

2 Unstarrcd Question No. Asking: 
625 dated the 20th :LZ' whether It 1s a f a a  
Februan, 1959 by Shri that there are certain 
B.K. Gaikwad. communities which are 

treated a h .  ntouchable 
hut not included in the 
list of Scheduled Castes; 
and 

:b\ the names of such 

3 Starred Question No. 
1243 dated the 8tt. 
September. 1959 by 
Sarvashri Ajit Singh 
Sarhadi. Ram Krishan 
Gupta, Pangsrkar, S. 
M. Banerjee. Jagdish 
Awa~thi, Bhakt Dar- 
shan, Vajpayec and D. 
C. Sharma. 

The information is Wing 
collected. 

'a; and !b). As soon u 
proposals from all the 
State Governments !Union 
Adminisrrations arc r m i -  
vcd a comprehensive 
legislation will be inrro- 
duced in the P a r h -  
ment to amend the 
Scheduled Cas te  and 

communi& and their ~cheduled Tribes Lists 
population State-wise. Modification Order, 1956. 

.\finislr.\ o j  Education 

Asking : 

( i )  whether the ex-mlen 
have been approached 
to donate somc of their 
houses in hill-stations 
for holiday homes for 
children; and 

( i i )  if so, with what rcsult. 

Ministry o j  Im&uion and Pmcr 

4 Discussion on 5-8-1959. Indian Electricity (Amcnd- 
ment) Bill, 1958. 

,r7 and ( i i! .  Promised to 
lay the information on 
the Table of the House. 

Promised by thc Dcpuly 
Minister of Imgation 
and Power that c l e c  
tric energy would be 
supplied to small units 
for villagc and cotcpge 
industries, agriculture 
ctc. at the rate of 14 
m a s  pcr unit. 



S. Date and reference Subject Promise made 
No. 

hiinistry o j  Home Affairs 

5 Starred Question N o .  Asking: (a'! snd (h). T h e  matter is 
1644 dated thc zznd (.z! whethcr in nccor- under consideration and 
April, r 9 b  bp Shri S. dance with thc rccnrn- a decision is likely to be 
M. Banerjcc. mcndations of the Pay reached shortly. 

Commission, Whitley 
Councils and Jnint 
Councils arc ro he for- 
mcd in Ccntral Secrc- 
tariat and nfhcr sub- 
nrdinatc Offices ; and 

t :h)  if s?, when. 

6 Starred Q u c ~ t i ~ m  . Asklnp whethcr i t  15 Promiscd to have the 
1134 dated rhc zRth a fazt tbnt ccrt:rln qucstinn examined. 
March, 1962--5uilrlc- portion, o f  j u ~ t  I r  o r  
rncntary by Shri Hcda. 14 mile\ of Na- 

tional Highway Nu. 7 
fri,m \'aranasi r c l  Cape 
Comor~n  h a w  been lcft 
untouchtd with t!~c rc- 
sult that. in CPIW of the 
rest of , the r03J 
hcing gm.1 thc N:irional 
f3 i~hway b:comcs un- 
motorablc. 

7 Starred Q ~ e ~ t i o n  Nn 916 Krqur<i from thc llharat During Sup~~lcmcn tn r i c~ ,  
dated thc 11;h March, K71\~131, S~rn.31 for naiv- thc 4lin1.trr (4 workq. 
1962 bv Shrl P.G Dch Ing rhc pri~un.i r ~ a t  of : I :  and Surryh 

thc 1 ~ n J  4n.i rcrit ftlr thc SIIL!. " K c  arc lwking 
S:~UCIIITL".  occuptcJ hb into the quc<tion T h e  
thc W~rl.! A ~ r ~ c u l t u r c  h\rni\tr\ vf Finance will 
Farr ln Deihr nl'ru be conwlrrd be- 

fore we takc a final de- 
c~ r ion  in the matter." 

The Speaker meld, "*** 
the hon. hl1ni9trr wtll 
ccrtalnlv look Into the 
qucrtton and sec what 
amount has been rea- 
Ii\cd 'hy the Bhnrnt 
hfri'ihak Samaj f ~ w n  
the World Agr~cul~urc 
Fnrr) " 

hfinurry 01 Cammerce and Indu~rry 

8 Unstarred Q u e c t m  No. Asking: (ol and (b ) .  Informatjnn 
74 dated the I\! August, (a) whrthcr it ic r fact r c ~ a r J ~ n g  the cigar In- 
1963 by Shri Ramcull- that p r t d u a w n  and con- du\try IS bcing ccrllcctcd 
war Tanua. surnpt~on ol ugarettcr and ~ 1 1 1  he phccd on 



S. D u e  and reference 
No. 

Subject Promise msde 

and cigars is rising con- the Table of the Horue 
rtantly; and in due m u m .  

(b) if so, the details of the 
f i y r c ~  of then pro- 
duction and conzump- 
tion for 1956,1957, 1958, 
1959 and January to 
March, 1960. 

r Unwu-red Quertion No. Asking: 
596 dated the I xrh (a )  whether it is a fact 
August. 1960 by Shri that the Central Sans- 
Vidva Charan Shukla. krit b a r d  constituted 

by Government ha* 
appointed a Committee 
to gather data relating 
to the existence of en- 
dowments by private 
benefactors, earmarked 
for the promotivn of 
Sanskrit learning and 
studies; and 

'b'l whether it is a fact ; ' b .  The Crclvernment of 
that due to thc ncglect India hay;. no authcn- 
of Sanskrit scholars the tic lniormat~on in the 
above endonmcnts had matter hut stcps are 
hem allowcd to  get into k i n g  taken to collect 
the hands of third panies the same. 
who art. treating the 
funds of such endow- 
ments as private pmpcriy 
and the Board is now at- 
tempting to get the funds 
back for their original 
purpose. 

Ninth Report 
U.P.S.C. 

the Shri B. N. Datar jpve an 
assurance t hat Govern- 
ment would consider , 
the suggestion made b: 
the Speaker that a list 
of candidates should bc 
appended t o  t he Report 
of the U.P.S.C. indi- 
cating the persons who 
had secured good posi- 
tions in the written 
test but had not quaJi- 
fied in the c.iw vow 
test. 



S. Dace and reference 
No. 

Subiect Promiec made 

I 1 Unstarred Question No. Asking: 
2161 dated the 6th (a) whether the draft Jail 
September, 1960 by Manual has been printed; 
Shri Ram Krishan and 
Gupla, Shri M.L. Dwi- (b) if so, whether a copy 
vedi. Shri Pangarkar of the same will he laid 
and Shri D.C. Sharma. on the Table. 

(a) and (h) .  The draft Jail 
Manual has been print- 
ed and copies have been 
forwarded to the Statc 
Cfivernments for their 
views. The draft 
Manual will he cxo- 
mined in thc light of 
the comments received 
and a copy will be laid 
on the Table of the 
Houw aftcr it has been 
flnoliscd. 

12 Un9tsrred Q l l r i r i c ~ ?  N~I. Kcfcrring to the reply givcri 
2 4 3 4  d\tc.l thy 9th tql Unstarr.*,i Qucsti*m 
Septcmbx, 1960 by V.). 2091 on thr. 14th 
Sardar .4.S. Srigal. April. 1963 anJ asking: 

:o\for  thc numhcr of' 
pnssengcn and frcighr 
cargo carried, and pas- 
sage money and freight 
inmme earned, b? "M. 
V. Andamans" and "M. 
V. Nicobar" on each 
outward and ~nward 
vop3pc during 1959-6c ; 
and 

/ b  thc total expcnd~rurr b . l 'hc ~nfclrmntwn ;a 
on thcsc shps  scpara- h c ~ n s  cc4cctc~.l anti 
tclv. under broad hcads w11 he 1.11~1 on thc 
dur~ng the s m c  wars l'mhlc 

M i m r r r y  of Eduiarm 

13  Starred Qut3tinn No. 102 Asking: 
dated the 16th Novem- (a) f,v the vanous a m -  
ber, rg6o hv Shri Hhakt cretc steps tnkn by thc 
Danhan, Shr: A. M. Ministry to  implcmcnl 
Tariq. Shri Assar and the rccornmendati+ms 
Shri Achar made by n Spcial Com- 

mittcc appointed on 
moral and religicm rdu- 
cntii~n ; 

I b )  the action tltcn In thu ( b )  rnd i s  I. Inhxmation ir 
connccTion by the Uni- bemg collected and will 
vcrslty Grants Corn- be placed on the Table 
mlss~on; and of rhc House in dur 

cmriu. 

!cj thc ntcps bring mkcn 
by the various State Go- 
vernmenrs in this rnatrcr. 

14 Starred Quwtivn No. 7 r i  Referring to the reply given 
datcd the 7th Deccm- to Starred Question No. 
bcr, 1960 by Shri Bhakt 826 on the 29th August, 
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s. Date and reference Subject Promise made 
No. - 

Darshan, Shri Ram 1g60 and asking: 
KriYhan Gupta, Pandit (a) whether the Working 
D.N. Tiwari and Shri Group appointed by the 
D.C. Sharma. Unjvcrsity Grants Com- 

mission to examine as 
to how far the Indian 
languages can be made 
the media of instruction 
in Universities has com- 
pleted its work: 

( h )  if so, whether a sum- :bj and (c,. The Report 
mary of the report will he placed in the 
will be placed on the Librarv after tb t  same 
Table: and has been considered by 

( c )  the action bemg taken ihe 'Jniversity Grants 
on these recommends- Commis$icm. 
tions. 

During supplmentaries, 
the Speaker said, "The 
hon. Minister will p k  
the decision on the 
Tahlc of the House." 

,%finistry of Finmu c 

17 lhcunsicm c,i 29- I t - 1962. Report of Direct T u e s  Ad- Promised to place on the 
ministration Enqu~ry Table of the House an 
Cornmitree. up-to-date list with re- 

gard to  all the recorn- 
mendations. 

.\limstry o j  Food atrd =Igriculmrc 
16 1)ic:ussion on 12-12-1~60. Prevention of Cruelty 10 Assured the House that 

.4nimals Rill. as soon as the Act. 
came into force, a Zom- 
mitt=, for control and 
supenmon of expcri- 
ments on animals would 
bc appointed. 

.\ histry qf IIeolfl: 
17  Unstarrcd Question No. Asking the hlinister of 

3225 dated the x n d  Health to lay a statement 
I)ewrnber, 1960 hv on the Table show in^: 
Shri hiorarka. (a) the number of \a) to kc). The requisite 

( i )  hospitals, information is beiag 
(ii! hospital beds, coIlected and will, an 
(iii) doctors, and receipt, be laid on the 
(iv) nurses in 1950-5 I ; Table of the Sabha. 

( h )  the Plan targets fcr the 
above items for the First 
and Second Five Year 
Plans, the achievements 
during the same period 
together with thc tinan- 
cia1 allocations and the 
amounts actually spent 
during the First and 
Second Plan per ids  so 
far; and 

(c) the mason for the 
shortfall, if any, in 
achieving the physical 

- Eprllcn. 

3 (Aii) 1,s-3. 



S. Date and Reference Subject 
Mo. 

Promise made 

18 Unstarred Question No. Ashnp: (J) 10 : f ) .  T h c  information 
go3 dated the 28th No- ( C I I  for the names of thc is h a n g  cclllcctrd and 
vcmber, 1y60 by Sliri hydcl and irrigation pro- will bc laid un 111c 'I'nblc 
Sugandhi. jccts that existed in d i f b  of the llousc 111 due 

rent reaches of Krishnn cuursc. 
and Gcxiavnri basins he- 
fore first Five Year Plan 
period. (rmrpaniscd' 
State-wise, i r . ,  hlaha- 
rashtra, Madhyu I'ra- 
desh, Mvsorc, Orissa and 
Andhra, 

,b )  prc3jrcts smcticmcd In 
First and Sccnnd I'lan 
pcr~tlils and completed ; 

< ; rhc praiccts sanctroncd 
hi11 undcr pr~lgrrss: 

.J; thc projects undrr con 
s~dcrhtion and u\varring 
clearance from thr Ccn- 
rral Govcrnmcnt : 

: r . .  the rota1 avcr3ge ~ I c I C I S  
k \ f  the ab(.vc rl\.cr hasinz 
and the unrb ; I ' . h l . C .  
f t .  allocated ur rcqulrcd 
to hr rllcxatcd ta! ttlcrr 
projects ; and 

' f  which cjf thc ;rbc~vc 
pro)ccts arc \\ittiin o r  
~)ursl& of tI.ctr respcc- 
tivc river I,a<in.,. 

rg Unstarred Quc\~ion Nil. Ask~rpr : 
1153 dated the 1st Dc- 'a, for rhc total hvcrajir .u, to ,*!. The  requisite in- 
cembcr, 1963 by S h r ~  annual water pcwnrivl fcwnariw~ 1s hcing col- 
5ugandhi. 1;1 the Godavarl rrvrr I C ~ C L !  ancl \vill bc loid 

basin ; 11 r1  rhr l'ohle c:f the 
: I ,  thz pcrcrntaer I!! \vatcr IIousc rr: duc n w m .  

now utiliscd and rhc pcr- 
ccntagc. of that rr 
wasted into the sca; 

!(,I thc cxis t rn~ projrcrc rn 
thc u p w r  ha\in ( 4  the 
river Gcdavari and i ~ s  
trihutzrics in rhc SINCC~ 
of Mnharehhtr?, M;ulhya 
Pradeah, Oriaro and My- 
sow, and rhc unirr 01' 
water (in T.M.C.) a l l ~ ~ t -  
tcd to cach proiert ; 
'4 the projects proposrd 

to he taken up during 
thc future five ycar plans 
end their water rcquirr- 
m a :  and 



S. Date and reference Subject 
No. 

Pmmise made 

'', what quantity c;f surplus 
wakr would be avail- 
able for iliwrsion to the 
Krishna from the God- 
avari after mcTtlng the 
rcqummcnts of its w- 
rious projects. 

20 Srarrcd Que.;t~an Nn. 3 7 2  Asking whether the report Promiscd tc lay the repon 
darcd thc -2nd Novcrn- of the National Income on the Table. 
her 1969 by Shrl I > . ( ' .  Distribution Inquiry 
Sharnxi and I -  uthcr Committcc (appointed by 
h!c.rnbcrr. the Chairman, Planning 

Commis\icn, to study 
how ttlc bcncfits of plann- 
ing in the last ten years 
havc hecn shared by thc 
various sections of thc 
rociety I will he laid vn rhc 
Tablc. 

zr Starrcd Question Nc. S r q  Asking: 
dated the 9th 1)ccem- ( , I )  what is thc contribu- 
her. 1960 by Shri Ifarish tion of road transport 
Chandra Mathur. to the public eschcquer 

:i) Ccntrnl and ii'~ Stares 
in tach of thc last three 
?cars ; 

{ b )  what amount has bee11 
$pent on providlnp arn- 
cnlties to the uzcrs of 
mad transport. and 

i.a.'l to : c : .  The  information 
required is not available 
and is being collected 
fwm the State Govern- 
ments and Union Terri- 
tories and will be laid 
on the Table of thet 
Mouse as soon as if bp- 
comes available. 

!c\ how this r rmrn com- 
pares with reference to 
the capital outlay on 
each. 

2. Unstarred Question No. Asking: 
2030 dated the 21st (a) for the total number ; , I )  to (j\. Thc  requisite 
March, r 961 hy Shri of import liccnccs issucd information is being 
hinrarka. to thc State Trading collected and will be 

Corporation of India laid on the Table of 
Ltd. during the calendar the Ilouse. 
years 1958, 1959 and 
1960 ; 

( b )  the names of each com- 
modity for which the 
licences were issued 
together with their 
value ; 



S. Date and reference Subject 
No. 

Promise made 

-- --- - 
(c) what commodities the 

State Trading Corpo- 
ration of India Ltd. 
have actuallg importcd 
against those licences 
and on what basis thc 
srune were distrihuted in 
the internal market; 

id) what are the licenccs 
still in the hands of the 
State Trading Corpora- 
tion of India Ltd. unuti- 
liscd; 

!,c) whether thc State Tra-  
ding Corporation oi 
India Ltd. passed on 
any of these liccnccs r o  
the traders or other ccmi- 
mercial firms: and 

:/:; if so, a8ainar \vtiat 
considcrat~on. 

2 3  Unstarred Que\tlon Lo .-\sklng 
Y73 dared the 2nd a 8 for the nurnbcr 01 rcu- . 0 and c,. Ncccssarl 
March, 1961 h \  hhrt chers appomtccl In l l ~ g h -  ~n tc rmut~on  15 hemg cnl- 
Halmikl. er Secondary S ~ h o o l .  lrcrrd and \ r i l l  hc lax! 

d u r ~ n p  the lazr flvc $car\ cm thc Tnble of l .ok 
hy the kducatwn Dcpr k ~ b h n  tn Juc ccwrsc 
rtmcnt of l )c lh~  AJrnw- 
nltrarlon, 

6 )  the number ot tcachcr, 
out of these who helonl: 
to Scheduled (:~ste\ : 
and 

c j  whether rhc nurnbcr 
thereof IS accord~ng 1,. 
the quota laid drltvn fo r  
Scheduled C a w \ .  

24 Unstarred Question S o  Askmg: , r ,  IO J . I he tnfc~rmrr~un 
1787 dated the I cth fa; whcrher ~t 15 a fact that 15 bcmp c t ~ l l r ~ ~ r t f  and 
hlarch. I M I  by Chr~  a large nurnbcr of Lasts !ull he placed ~m the 
Kumbhar. rerdrdmg arrearn of pa!, I'ablc of thr I i ( r ~ w .  

provident fund and p m -  
blon are pcndlng for a 
long perttd In respcct of 
rhme ttachcn In 
uhr~  ha\e d ~ e d .  

fh! if so, the numbcr and 
anurunt ln respect tlf 
~ c h  cnscr o f  dcad tcu- 
chera in various district5 
of that Smtc; 

'c; the reasons for dciay in 
payment of such a r r m n  
to the succcnsors of those 
dccearcd teachers ; and 



S. Date and Reference 
No. 

2~ Unstarrcd Question NO. 
3870 dated the 26th 
April, 1961 by Shri D. 
C. Sharma . 

26 Unstarred Question No. 
3890 dated the 26th 
April, r96r b p  Shri 
Muharnrned Ellas. 

27 Unstarred Question No. 
3963 dated the 26th 
April, 1961 hy Shri 
Kumhhar. 

Subject Promise made 

(d) what steps have been 
taken so far or are pro- 
posed to be taken by 
Government in the mat- 
ter. 

Asking: la, to (f,. Information is 
(a)  how many students being collected and will 

have gone to USSR for be placed on the Table 
study abroad during of the Huuse as soon as 
1957-58,rg58-gg, 1959- it is available. 
60 and I 960-6: ; 

( h )  how many are getting 
~cholarships and stip- 
ends-Indian and foreign ; 

(c) how many have secu- 
red apprenticeships and 
lecturerships ; 

(d)  how many have gone 
on their own initiative 
and how many through 
the Indian Government ; 

' ' E )  how many have been 
processed through thc 
Government; and 

( / )  whether any criteria 
has been laid down by 
Government to be fol- 
lowed in processinq such 
students. 

Asking : -a ,  to \ c . .  lnformatlon IS 
(d) what is thc total num- bemg collected and will 

ber of scholarships awar- he placed on the Table 
dal to Indian students of the House in due 
hy different foreign course. 
countries for higher 
~ tud ies  abroad d u r i n ~  
1959-60 and 1960-61; 

(h )  how many students 
have availed of these 
opportunities and have 
gone abroad for smdies; 
and 

(c) what is the policy of Go- 
vernment for the selec- 
tion of the students for 
these scholarships. 

Asking : ,,I) to ,d). The  ~nfonnation 
(a) nhether it is a fact that is being collected and 

the Annual Report of the mill be laid on the Table 
Director of Puhlic In- of Lok Sabha in duo 
struction (Education' course. 
Orissa State for 1948-49 
has been published re- 
cently after a lapse of 
twelve years; 



S. Date a d  Reference Subject Rbmir mrde 
No. 

ib) whether the Annual 
Reports for the remain- 

years have been pub- 
:3ed ; 

i', if not, thc reasons for 
such long delay; and 

* d )  thc stcps being taken 
in the matter. 

28 Starred Question No. Asking: ( 0 )  to kc) It was stated thrt 
1807 dated the 1st M a y ,  (a)  whether it lr a fact that t11c matter wrs k i n g  
1961 by Shri Rumbhar. the I.A. and R.A. ex- !m*cd into. 

ominations held under 
Utkal Unircmitv in In rcply to the follawin~~ 

qucrics, made during oris& have bccn sus- 
pended rLu die all of a 
sudden in the last wcck 
of March, 1961 ; 

,,c) whether anv cnqurr) 
has bccn conducrcd for 
the suspension o f  t l l t  
cxnrninrriont ; 

'd )  if so, whethcr any la- 
pomibility b s  bccn 
fixed; ond 

;rj the stcps taken m 
the m n c r .  

ruppkmcntarrr,  :he 
Mrnlstcr rtarcd that cn- 
qulrics ucrc bang mndc 

I ,  uhcthcr rhc Un~vcr- 
Wv rct up  a cammbcc  
to look Into thc mattcr, 

I:) whethcr, on accrmnt 
of pcntponcmcnt of thc 
exarntnatmns the dtffi- 
cufr~cn of thc rnrdcnrn 
who wmtcrf la go 141 
other Lb~rclrrtlcr acre 
bctng cumlncd,  and 

w )  u*hcther :he Q U ~ I M ~  
papers were gwcn fur 
prlntlnl ~nstttc thc Ortsu 
Starc or C)UI~LJC IIK 
State. 

Ministry Q/ Food and Anuukvrr 
29 UnstPmd Qucstion No. Aslung: <a) a+ (b,. The rnforma- 

2924, dacd the ~h fa) what arc the righ~r frr tlnn fm rcpl>~ng to thn 
April, 1961 by Shri V. thccxplonnion of Wadgc qurmicm IS bemg cx.1- 
P. Nayar. R.nlr n at pnunt ,  for Iccted and wl1 be p l e d  

Ir) India (ii) Ceylon ( r r r )  on the Tab& 01 Imk 
Yakinan; a d  Sabha as won as jwmi- 

:6) *ha rhcrc IS any 
apccmcnt on t h ~ s  bct- 
wen the t h m  awntncr 



S. Dnte end Reference Subject Promise rmdr 
No. 

31 Unstamd Quertion No. Asking: (a) & (b). The infomarion 
3859, dated the 25th fa) for the quantity of is being coUccted and 
April, 1062 by Shrimati b h d  d ma*eJ iri t -.dl,  when available be 
M.~~ooM Sultan. country in each of the laid on the Table of the 

yeam 1958, 1959 and Sabha. 
1960 through Govern- 
ment Hospitals; and 

( h ~  how much of it anu 
utilised in each year 

32 Unstamd Question No. Rderring to the Statement (a), (b) and (c). The in- 
201, dated the 17th Fc- laid on the Table on 16th formation is bcing col- 
bruary, 1961 by Pnndit November, 1960 in reply lected and will be &id 
D. N. Tisnri. to Stamd Qua t~on  No. on the 'rsble of the 

62 of the 11th February. House o~ soon ns it is 
I g60 and asking : available. 

'a) for the numbtr of those 
out of 573 Pakioani na- 
r i o d  wbo entered inrn 
India in an umhorised 
m y  granted citizmhip 
of Indin d o n  what 
*; 

(h )  whether even such per- 
sons among them have 
been granted Indian 
citizenship who avrc con- 
via+ in this mn- 
ne~l1on; pnd 

:c) the number of P&- 
stani miticmais who have 
been granted Indian citi- 
anship and the number 
of such Pakistani na- 
tionals who applied for 
Indinn citizenship dur- 
ing the years 1959 and 
1960. 

33 Unrtarmi Quatian NO. h k b g :  
t67 dated the 28th (0) whether it i s  a fact t h r  
kebruary,t%rb Shri t k C e n t m l  Prohibition 
Run Krishan Eupm, Committee has mg- 
Shri Vidya Charan gcsted to the States that 
Shukln and Shri Bhakt drinking in public prc- 
Danhan. mists, such u hotels, 

r c s t ~ ~ t a  and club,  
should be stopped; and 

( I r )  if so, the mturc d jb), Requ+ite inforrm4:ian 
tJrn by the States n awaltert fram rhc 5% in thir regard. * states. 



S. Date and Rderena Subject 
No. 

34 Unstarrcd Question No. 
1730, doted the 15th 
March, 1961 by Shri 
Bhakt Dnrshan. 

35 Unsturcd Question No. , dated the 13th Xi%B 161 by Shri 
E l a y a p e d .  

Asking for the p r o p  
made so far by the w o u s  
State Governments a d  
Union Temtory Admi- 
niatmtions in implemen- 
ting the rccommenda- 
tions made by the Ccn- 
trnl Prohibition Com- 
mittee in its meetings held 
on the 12th and 13th 
November, 1960. 

&%!:(b). for the number 
of I.A.S. and I.P.S. 
Officcrs (Gazetted) who 
were given extension or 
mmployment after 
their retirement in the 
yeera 1959 and 1960, 
State-wise; and 

Replica have so far been 
received only from 
thrn State Govern- 
menta and the Union 
Territories of pelhi, 
Manipur and Tnpurn. 
A statement showing 
the action taken in the 
various States will be 
laid on the Table of the 
House when the infor- 
mation is complete. 

(a) and (b). The informa- 
tion is being collected 
and will be laid on the 
Table of the House. 

(6) the number of Central 
Government non- 
Gazatcd OlXccrs who 
were given extension or 
re-employment after 
their retirement in the 
years 1959 and I*. 

36 UnrtMcd Question No. (a) and (b). The informa- 
35q, dated the 18th A:$?oi the total number tion is h i q  collected 
Apnl, 191 by Shri of I.CS. Officers on and will be laid on the 
Anirudh S~nha. pension listB both Indiana Table of the HOUK. 

and non-lndiuu ; and 
(b) the total amount of 

p c d o n  drawn by them 
dufingfhe last five yam, 
(Y=--) upto 
61, both Induns and 
non-lndia~~ ~ p ~ o t e l y .  

Mhistty 4 Irrigation and Polwr 

37 Urntamed Quation No. Aaking : (a) to (d). Information is 
2301, dated the 27th (a) whether it is r fact tbat being aollcctcd urd win 
Much, 1961 by Shri neither cash compen- be kid on the Table d 
Kurnbhar. sation nor lurd in a- the Houu. 

cbuyc her been given 
8oLutotheownrrrof 
thc mltivued lands 
w h  msdfum I m p -  
tion P ecrt wac  am- 1 voatd uri the Pint 

~ o $ i v e  YW 
Ptrn periods in Orfru; 

(6) if ao, the number of 



S. Date .nd Reference Subject 
No. 

(c) the reasons for delay in 
disposal; nnd 

(d) the number of such 
cases belonging to Sche- 
duled Castes and Sche- 
duled Tribes district- 
wise. 

Planning Commijsion 

jP Irnstarred Question No Asking : (a) and (b). The informa- 
271, dated the loth (a) what is the psr crrpiza tion is being cokcted 
Februnry, I#I by Shri direct investment of end will be Wd on the 
V. P. Nayar. Cmtral funds in the Table of the H o w  tn 

various States in (i) in- due course. 
dustries, (ii) agricultural 
operations pnd., pro- 
sfammes? and (111) po- 
clal remccs under Flmt 
Five Year Plan and the 
Second Five Year Plan; 
and 

. (b) the estimated co~?e8- 
pondiw fip- P r p  
posed to be lnvested In 
the Third Five Yeor 
Plan. 

39 Starred Question No. Asking whether the Deputy The Deputy SpePkadaircd 
I 177, dated the 29th Minister will lay a state- that a statement ht laid. 
March, 1g61-Supple- m a t  on theTable indicat- 
mentary Quest~on by ing aU the details about 
Shri Harirh Chandra areas which the Gntral 
Ahathur. Government had can- 

s i d e d  for special In- 
centive and treatment as 
backward during the 
First and Second Five 
Year Plans. 

Serrred Question No. As- : Pmmind to rupply inlor- 
1850, dated the 2nd whether 7.8 million acres mation. 
May, 1961-Supple- of culturable. waste !and 
mcntary Question by have been dwtributcd to 
Shri Kodiypn. kndlcJs rgriculturol 

workus; 



S Date md Reference Subicct Promise mule 
No. - -- -- 

M i n i s ~  of Tronrporr ond CaaMicatianr 

(I Starred Question No.727, Asking whether it is a It ~ 8 8  8tated nean- 
dated the 9th Much, fact thrc  n per rrry infomatlon about 
1961 by Shri Raghu- ~ m e n t  programme, bridges on the following 
nrth Singh and 7 other rt is l W y  that there may Natrond Hghuvyr war 
Mernben. be no mirsi links in being oollecnd: 

our ~at iod%ighwa by 
the end of the Third give National Highwryr No 
Yeu Plan, but about 95 r r (&re-Jd ur-~ikanerj 
major bridges will n m ~ l n  12 j J p - m O p a ~ -  
to be provided. Biaom and 13 (ShoL- 

put- imdurp.1. 

4 1  S m d  Question No. Referring to the land slide A 8um of h. 500. h . 9 ~  
1397, dated the 7th on the Imphd-Tme - k e n  gvcn u dre f  to 
A ,  I -Supple- long Road on 3rd Ma%, the Bharat S n a k  
menmy question by rg61, involving the death Samaj. Bcsides, the 
Shri Raehunath Singh. of ten labowen and injury q ~ h  .bout can- 

to t h m  ottrcn, and &-.. pcnution g ~ t  is under 
ing whether the Bharat consideration end, u 
Seumk Sauna) have given soon M it ir decided, the 
m y  compensation to them ; House will be infonncd. 
and if .not, what , steps 
Government IS tnlung to 
gve something to these 
poor people. 
FOURTEENTH SEUl0N 

Ministry of Chummu a d  [mdnsq 
43 Starred Quertion No, 2. Asking : 

dated the ph August, (a) whether the Erpen 
1961 by Pandit D. N. Committee has sub- 
Tiwari and 28 other mitted its final report 
Membm. about the type of car to 

be mnufnctured in the 
public sector ; 

(b) if so, the main recorn- (b) + (c). Report is 
mendations contained bang aam~ned by Gov- 
in the report; and ernment. The main rc- 

cummmdlticmr con- 
mined in the Report u 
well as Go- 
decisions thereon wlll 
b e ~ u c u f y u  
porrl ble. 

(c) the action taken t hem.  
Supleme~ury y o n  Asking whether it hl been All thor  muten u r  
by Shri D. C. hurm. decided where this small under amsideration 

car manuficluring factory ud the Borl dacirioll 
will be srtrutrd and w k -  al Goranmcnt rbtmn 
thtr the required funds will b pLad on Lbc 

for this have been rpeci- Table of dw H a m  u 
&xi. ouly u porribk. 

4 Uoctamd Question No. (a) to (e). Thc 11 
sn, dmzd the brd $E% rdring ins- bang, 4 s  

1941 by Sbri capaty d founu~n- be lud m ibr Tab* o( 
Singh. Pear vWf.ctun the How. 

units in ~ m i m  a d  J 
production. at fountain- - d= 1958-IP~ 
195* 
SPteaiwj 

196061 



S. Date U3d Referale8 Subject Pramiw msdc 
No. . 

.-- C----_ 

4 J Unsurred Question No. 
392, dated the 9th 
August, 1g6x by Shri 
Chuni hi. 

46 Unstrrrcd Question No. 
434, dated the 9th 
August,. r g 6 r  by S h r ~  
Aqun Slngh BhaJouru. 

47 Umtltred Qucation No. 
947, dated 'the 14th 
A urt, 1961 by Shti ~'5. M.loir. 

(6) the yearly requireram 
of fountain-pens in 
India ; ond 

Asking : 
(a) what in the number of 

destituta, old and irhrm 
displaced- persons from 
W e t  Pakistan who are 
ntill bein maintained in 
Homes, !&marks and 
outside the horn- md in- 
6rmarier ; 

(6) how much money is 
bei- spent over them 
every year ; md 

(c) how many of the d (4 The &fan~dm u 
dents have brm re=- being -ed from 
wed ( w h m  mointema State Govcmmcnu and 
has + to be the res- will be laid on the Tabk 
pons~bilitiy of the Go- of the House as soon u 
rernment) ad how they it is received. 
hrve been rehabilitated. 

Asking : (a) to (8). The infomtion 
(a) for the number of SN- is being collected md 

dents who went abroad will be hid on tbe Table 
from In& for studies of theHousc. 
dur- r 960-6- ; 

(b) the number of students 
out of them to whom 
Sute Scholarahips wen 
dvur ; 

(c) the number of a p h -  
"om m i r e d  for ibrcign 
rchoknhipr during 1960- 
1961 ; 
(4 the number of applice- 

tlaer wt of tbem which 
mc sch~krshlpr 

1 

(01 .ILb (b). IQkzrmitim ir 
chrUry: kiooEdbCgCddrin QforfhcnunuofUnivcr bcl.idonthcT&kof 

titics in th country the SIbhiaduc-. 
which have adopted Hindi 



S. bate & Reference Subject Promise made 
No. -- - -- 

as the medium for gra: 
duate and post-graduate 
studia till July, 1961; 
and 

(b) the name of the Uni- 
versities which propose to 
adopt Hindi as the me- 
dium in future d the 
time by which it is likely 
to be adopted. 

48 Unstarred Question No. 
I 561, dated the 18th Asking : 
August, 1 g 6 r  by Sardar (a) what amount has been (0 )  and (b). The informa- 
Iqbal Singh. sanctioned to the Punjab tion is being allectcd 

State Government du- from the authorities con- 
ring 1959-60 and 1+61 cerned. It will be hid 
for the lmplementot~on of on the Table of the Sa- 
Child Welfare Program- bha as soon as possible. 
me in that State ; and 

(b) what amount has been 
dotted for the year 196 1 - 
1962 for the said pro- 
qromme. 

49 Unsumd Question No. 
1839, dnted the 30th Asking : 
August, 1961 by Shri (a) whether it has come to 
Kumbhar . the notice of the State 

and the Centrpl Govern- 
ments that the Scheduled 
Caste and Tribc stu- 
dents are getting cduca- 
t i 0 d  help from the State 
and Union Administn- 
tiom by not getting ad- 
mission in the reoogniscd 
tducadonal institutions 
under the States and 
Gnm ; and 

(b) whether various State and 
the Central Cmvernments 
propose to reserve any 
perantage of scats in the 
~PIIKL .nd hostels of va- 
rious educational insti- 
~ t i o n r  of the private and 

P" blic sectors from the 
over primary to univcr- 
.hy s p  for ~ 0 I m m t  
of the cheduled Cute  
md Tribe rnxkntr. 

(b) Promised to la on the 
Table of the houw r 
statement giving infor- 
mation in respect of 
institutions mmq@ 
by thc State Gwern- 
mmts Adminirmtiwc 
of Union Tcmtorkr. 



S. Date and refermna 
No. 

(b) the extent to which the (b) Information regarding 
decisions taken by the implanemntion of the 
Board in those stttings recommcndati011s of the 
have been implemented Board has been called 
so far. for from the authorities 

cunarntd and will be 
lni on the Table of 
Lok Sabha as won ts 
possible. 

( I  Unstarred Question No. Askirg : 
3732 dated the 7th (a) whetber a gift cf focd (a), (b) ard (c). Ir fcxm- 
September, 1961 by for Icdian Sckc r l  Ctild- tion is tzirg cc-lkatd 
Shrirnati Ma~mnora re.> in Madras has teen frcm tke Govcrrnvat 
qlllran. offcrrd bv the U.S.A.: of Modras and on reaipt - .  

(6) if so , what is the extent' be PIaad On the 
of the gift ; and Tnbk of Lok!hbba. 

(c) whether the supply of 
food has mmmrnad. 

52 Unstarred Question No. Askirg : 
3762 dated the 7th (a) wt.ether it is a fact that (a)to(d). The information 
September, 1961 by a number of Ministries\ is kirg alkcled .ad 
Shri D.C. S h a m .  Dcpartrnents have got a will be laid on the Tabk 

lot of foreign Literature of Lot. Sabha in due 
on various technical sub- course. 
i F s  translated into Eng- 
lrrh and/or K i ;  

( t )  if so, the agenaes to 
which the work was en- 
trusted ; 

(el hqw much cxpenditurc 
-3 incurred hy each Dt 
wrunentl hlinistry du- 
ring the wan 1959, 196~ 
and 1g61; and 

(d)  how far the material 
translated h a  been found 
useful and commensusaa 
with the expenditure in- 
c u d .  

53 Uastarred Question No. Asking what is the number Part(c) of the q ~ d o a .  
p21 dated the 7th of pension caws pndirg  

cptember, I 61, by in Government Deput- The ififormation is bcin 
Shri I3aIt.j M ~ O L .  ments (Ministty-rise; C o n K ~ d  .ad will be IdX 

which have not been act- on the ?kbk of th: 
tkd during the last thm Howc in dut m ~ .  
pus. 

W s r g  s j  P o d  & ApicYltw~ 



Shd Khurhwaqt rcguding the reviakg of 
the plia linking formuh 
for sharing the m ar 
prices tnmmn the L- 
t w k s  and the a n e  growers; 
uui 

(b) If so, the dctoflr thereof. (b). A cupy of It wOl be 
placed on the Tabk of 
the Hou# ahen thc 
recommcndaiions of the 
Cammission hnn been 
examined and decision8 
taken tturroa. 

jj Unstarrd Qustkrn No. Askin8 : 
847 dl. 11th Aufnt, (a) whether any mount h r  
1961 by Shri qbd been pllacntcd to Pun- 
Singh and Shn A. M. jab in 1961-62 priod fpr 
Tuiq. implementing runl watcr 

s r n l  schmm in the 
U E ~ .  and C.D. .ream 
in Punjab; 

(b) if so, how much; and 
(c) the naturr of rhrmcci (c) h f m a t k m  with re- 

proposed to bc impkmcn- rd to the nature of 
ted in 1961-62. !% cmcr is being colkc- 

tcd and will be laid on 
the Tabk of the HOUR. 

56 Unmrrcd Qacstion No. Asking : (a),(b) and (c). Infornutbn 
a688 dated the (a) for the number of Go- has been called for fran 
August, 19, .by Z bbtimts t n i n d  *e State ~ e ~ ~ ~ n e n t o  
M. L. Ihnredt so far under the Go- ttc. d the m e  will be 

ahah Dcvelopamt pro- laid on the Tabk of the 
-e; h b h r  on te~cipt. 

(b) how mmy out of them 
were appdntnf lo Go- 
8halal; and 

(c) what stem Govern- 
ment mporc to take 
to u t i L  the wrvices 
of tbae tniatd per- 
ranacl aho h e  not m 
fu kca employed. 

57 Unnrncd Quenion No. A&hg : (a), (6) urd (4. The m- 
1771 bstd the a1 st (a) for the number of polio site infomtian hu been 
August, 1961 by S M  a m  in the country a U d  for from the Sate 
D. 6. Shumr d u r b  the y u r  1960 i Governments end Ad- 



S.No. Date .nb refcrmct Subject P m i u  mde 

58 Unstarred Question No. Aski~g : (a).=d (b, nc 
1817 dated the 2~ (a) for the aver& nun- lafonMWn 1s-beiry 
August, 1961 by Shri bcr of the people who collected from the Stater 
Bibhuti Mishra. die each ycnr owing to and will be laid an tbe 

sun-stroke; and Tabk of the Sabha. 
(6) whether Government 

propose to make possible 
any cheap medicine for 
its cure. 

99 Unmrrcd Question No. Asking : (a),. (b) .and (4. . Infoma- 
~ 1 4  dated the 1st (a) whether <he disease u n  u bring wllectcd 

eptember, 1961 by of T.B. is increasing in and will be laid on the 
Shri Ram Krishan the country; Table of the Sabhr 
Gupta and Shri Chuni when available. 
Ld. (b )  whether the number 

of hospitals and beds 
is sufficient; and 

(c) if not, the steps taken 
or proposed to be taken 
to overcome the shon- 
age (State-wine). 

60 Unstarred Question No. Asking : (a) and (b). The Worms- 
507 dated the 9th Au- (a) for the amounm of tion is beihg collected 
gust, 1961 b Shri allowances and com- and will be laid on tbt 
Sugandhi a n J  Shri pensstory allowances Table of the Sabha. 
Sarju Pandey. with particulars, paid to 

the CIbiict Mullsters 
indu&g the Prime Mi- 
nister, Ministers of 
State, Deputy Minis- . 
ten and Parliamentr~y 
Smetaries in addition 
to their salaries during - the year rg60-61 in de- 
tads; and 

(6) the mounts dnwn to- 
wards D+. and. T.A. 
by the Pnme Mmiscer, 
each of the Ministers of 
State, Deputy Ministen 
and Parliunmtary Sec- 
retaries durlng 196041. 

61 Unstarred Question No. Aaking : (a) and (b). The infoma- 
1474, dated the 18th (a) for the amount of m- tian is be collcctul 
Auest, 1961 by Shri velliw allowance p i d  and rill k&~! on the 
P d s h  Vu Shnstri. separately to the Mmis- Table of the HOUBC in 

ten, Ministers of State, due COUIW. 
Deputy Ministers and 
Parliamentary Seaeta- 
r ia  during the year 
1959-60; ~d 

(6) how did this amount 
ample with that of 
the gcu 1958- 9 and, 
if it ma more, $ ad& 
tiond mount piid to 
uch Ministex. 



S. No. Date and refermcc Subject Promire d e  

62 U n s t a d  Question No. Asking : 
1585, dated the 18th (a) whether Government 
A.-t, 1961 by Shri of Mysore have been 
Siddmh. given any ts from 

the Union 8 & n m e n t  
for the purpose of start- 
ing hostels for the Sche- 
duled Castes, Tribes and 
other backward classes 
in the years 1958-59. 
1959-60, 1960-61 a d  
1991-62; 

(b) if so, the details there- 
of; and 

(c)  how many hostels have (c) The information has 
been started from the been al lbd for fmm the 
beginning of the y* State Government md 
1958-59 up to date In will be laid on the Table 
each District of Mysorc of the HOUK aa noon 
State. ar it I8 received. 

63 Urntarred Question No. Asking : 
1985 dated the n n d  (a)  whether appeals in (a)  (6). and (c). The infor- 
August, 1g6r by Shri respect of some mation is being collected 
S. M. Banerjee. Gntral Government and will be plsccd am 

emplcyca who took part the Table of the HOUK. 
in s e e  in July, rg60 
have been allowed ; 

(b) if so, the number of 
such employees in Pmtll 
and Telegraphs Deprrt- 
m a t ,  Defena Organi 
sations and Railways; 
and 

(c) total number who arc 
still without ioba. 

64 Urntarred Question No. h k i  : (a) ULd (6). The infomm- 
q 6 o  dated the 25th ( a ) ~ o w  uuny Pakirtani8 tion ia bci cdleaed 
A-t, 1961 by ~ h r i  are acr-saying in ~ndia win b e 3 i d  m the 
Raghwth Singh. and till today and how many Table of the H o w  as 
Shri Ram Knrhan have entered India il- roan u it is avmihbk. 

IegrLI for ch! Iwt three moaXl f m  W m m  
Pakinm side; and 

65 Unspmd Question No. Anking for t h  number of Put (a) of thc Question. 
3224 dated tk 4th f o n i p  specielists work- The inform~tioa rbo\a 
September 1961 by ing mn Indu at preun,  their e e w  
Shri ~hiuI?nvaqt Rai. the anurtna to which tiom in 

uul their 

66 Unrtund Quation No. M n g  : 

Shri L. Achaw Sin&. baa on tk laaure in Tabk of the H a w .  
the Imphrl town in 

F. 
_I 
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67 Half-an-Hour Discus- 
sion on 6th Septem- 
ber, 1961. 

68 Unstarred Qucstion No. 
3679 dated the 7th 
Septemhcr, 1961 by 
Shri I). C. Sharma, 
Shri M. I... Ihvivedi, 
Shri 1'. C. Horooah, 
Shri Agadi, Shri Su- 
pandhi, Shri W'odeyar. 
Sardar Iqhal Singh, 
Shri A. M. Tariq and 
Shri Raghunath Singh. 

Manipur due to con- 
cessions granted to tri- 
bais particularly of Ma- 
jorkhul, Keismathong 
and Sahebmanai for the 
distilling of the country 
liquor; and 

(b) if so, whether any 
steps are being taken to 
check the illicit distil- 
latton. 

Pakistani nationals in India. 

Asking : 
(a) for the number of 

Chinese and Pakistani 
nationals, without any 
passport or with forged 
passports, who were ar- 
rested in India during 
the period 1st April 
to j I S t  August, 1 9 6 1 ;  
and 

(h) thc action taken against 
them. 

Ministry of Irrigariott and A w e r  

69 Unstarred Qucstion No. 
738, datcd the 11th 
August, 1961 by Shri 
Ram Krishan Gupta. 

70 L1n.;tarrcd Que.;ttcm So. 
751, datcd thc I l t l i  
August. 1961 b y  Shrr 
c;oray. 

Referring to the reply givcn 
to Starred Question So .  
135 on thc 1st hlarch. 
1961 and asking for thc 
nature and &tails of 
steps taken by State Go- 
vernnwnts so far for for- 
mation of Ctvnmittezs 
at each project for thr 
mavimum utilisation of 
irrigation potentrsl. 

Asktnp : 
;J' \\hat steps arc heing 

taken to reclaim Lvatcr- 
l,ype,i lmrt : and 

;bi  \vhat \\LNIU be total 
xrcugc of \\-ater-luggcd 
and ravinc land rccl:~irn- 
cd during the first ysar 
of the Third Plan. 

Promised to give to the 
House figures indicating 
the extent of Pakistani 
immigrat~on. 

(a) and (b). The informa- 
tion is being collected 
and will be laid on the 
Table of the House 
as soon as it is available. 

The information is being 
collected and will be 
placed on the Table of 
rhe House. 

:,J' and (6). The requisite 
infxmation is being col- 
lected and will be laid 
on the Table of the 
tlause as soon as pos- 
sible. 

71 Starred Question Nc,. 131 Asking : (a? to (c'. The report of 
dated the Sth August. {u)  whether it is a fait the Committee when 
1961 by S h r ~  Sinhasan that onc of thc pillars m ~ i v e d  will dso be 
Singh. Shri h s a r  and of the hridjir hcing con- laid on the Table of thr 
Shri Kalika Singh. structcd on the river Hcusc. 
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Rapti near Gorakhpur 
in order to connect the 
N3tioml Highway sank 
into the earth as a result 
of which the bridge col- 
lapsed into the river; 

(h )  whether it is a fact 
that U.P. Government 
have appointed a Corn- 
minee of experts to 
enquire into the causes 
of this accident; and 

(c) if so, the personnel 
of this Committee, the 
location of headquarters 
of the said Committee 
and whether any date 
has been fixed for prc- 
scnting the report and 
making the recornmen- 
dations hp the Commit- 
tee. 

72 Stnmd Question No. Asking : 
556, dated the 15th (a) whether the Commit- 
August, 1961 by Shri tec which was set up to 
Tangaman; and Shri P. mtionalise and simplify 
C. Boroooh. the rules governing 

allotment of residenod 
accommodation to Go- 
vernment servants 111 
the Capital hns s i n e  
submined its report; 

(b)  if so, what are the (b) and (c). A copy of the 
main recommendations repori alon with the 
of the Commitkc; and decisions of t!e Govern- 

ment on it will be laid 
(c) what action has been on the Table of the 

tnlrtn on the recom- House in due course. 
mendations so far. 

GIPND-LS 1-3 (Ai) LS-rR-4-62-100, 




